FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
RAGHUPATI CONSTRUCTION PRIVATE LIMITED
OPERATING IN BUSINESS OF REAL ESTATE
AT MEERUT, UTTAR PRADESH
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with Raghupati Construction Private
PAN & CIN Limited
PAN: AACCK5141K
CIN: U45201UP2005PTC029445
2. Adderess of the registered office 79/16, Ahatha Amba Ganj Kesar Ganj
Mandi, Meerut, Uttar Pradesh - 250002.
3. URL of website Not available
4. Details of place where majority of fixed Kalindi Kunj, Roorkee Road, Village
assets are located Roshanpur  Dotli, opposite Punjab
National Bank, Meerut, Uttar Pradesh
5. Installed capacity of main products/ services | Available information will be shared
upon receiving a request at
cirp.raghupati@gmail.com
6. Quantity and value of main products/ Available information will be shared
services sold in last financial year upon receiving a request at
cirp.raghupati@gmail.com
Value*: FY 20-21: INR 46,70,000/-
FY 19-20: Nil
*As per the andited financials submitted with
Registrar of Companies.
7. Number of employees/ workmen Nil (As per the available information)
8. Further details including last available Available information will be shared
financial statements (with schedules) of two | upon receiving a request at
years, lists of creditors are available at URL: cirp.raghupati@gmail.com
9. Eligibility for resolution applicants under Can be obtained by sending a request at
section 25(2)(h) of the Code is available at cirp.rachupati@email.com
URL:
10. Last date for receipt of expression of 25 May, 2024
interest
11. | Date of issue of provisional list of 04 June, 2024
prospective resolution applicants
12. | Last date for submission of objections to 09 June, 2024
provisional list
13. Date of issue of final list of prospective 19 June, 2024
resolution applicants
14. Date of issue of information memorandum, | 24 June, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 24 July, 2024
16. | Process email id to submit Expression of cirp.raghupati@gmail.com

Interest

Date: 10" May, 2024
Place: New Delhi

Sd/-

Kunwarpreet Singh

Resolution Professional

Raghupati Construction Private Limited

Regn. No: IBBI/IPA-002/IP-N01150/2021-2022/13788

AFA Validity: July 17, 2024

Address: 77, Ground Floor, Sant Nagar, East of Kailash,
Post Office, Sant Nagar, New Delhi — 110065
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Reg, Office: Pict Mo, F-14. Add@lional Indusinal, MIDGC, Ambad, Nashik-422010(MH)
Sale under She prodsions of the Tesplvency sod Bankigicy Code, 2015

|Motice is numhguer bor thea public in ganeral $hal tha proosss of Sale of ‘Aulocap (ndia) Privale Limited -

b Liouidaion{ Corporale DestonGO) andr af i% Asseds under the provigons of Irsclvéncy and Bamaruple
Caode. 216 .ar-:l H-a ulatiang there under, is scheduled 1o take plece on 0606 2024, The E-Auchon will
B panduclied an S0 1S WHERE 15 BASIS. AS |5 WHAT 15 BASIS, WHATEVER THERE IS BASIS AND
MO RECOURSE BASIS" The Aucton will b= conducied by the u-:l-arsr;nen thraugh E-Auction sardce
perrwvider, alction liger ia veehsta bllps:UncRaycion s cliomiiosnnel

(st In e
5R DESCRIPTION RESERVE EMD INCREMENTAL
h. PRICE B0 AMOUNT

Option A&: Sale of the Corporate Debtor 85 a Galng Concern
Dake and time of E - Auction: 08.06. 2024 From 19.00 AM to 12:30 PM
A |Sale of the Corparate Debloe as & Going [ 19,00,00 000 1,90.80,000| - 5,00,00d
Conzarn (Under Reguiation 32(e] of B
{Liquidation Procass) Regulstions, 2016)

OR
tiom B: Sale of Assets of the Corporate Deblor on Shump Sals Basks
received for Avction under Option &, then bids for Opfion B will l.ﬂirwrmd’lnd:-

1o 02:30 P
1. E'I:I':IE“:HII 500,000

{In case no bi
Date and Time of E - fuction: 06.06.2024 From 01:00
B |Sssa of Assets of the Corporate Debbor| 150000, 000
(Linder Requiation 3:2(b) ol IBB] [ Lsuidation
br:ﬂﬂ-- egulations, 20 EIIH“_!
Factory Land and Baildi
- Siuatad &1 Fiat Mo, F-14, UI|IDI"I3. Ircdustrisd, MIOC Ambad, Kashik-22010
- Gituated at Plot Mp. 22, EPIF, Phase |, \illage Thana, Baddi, Tehsil Natagarh,
Disl. Solan, Himachal Pradash - 173205
Plant & Maﬂhmnr
Silsbad a Pt No F-AE Addiliona Indusirial, MIDC Armbied, Mashik-322010
- Gitusted st Plot Mo 22, EPIF, Phase |I, Willage Thana. Baddi. Tehsil Matagarh,
sl Satan, Himachal Pradaesh « 173205
Securities and Financial Assets:
+ Won-Current Investments, Loans & Advancas, Invendonies, Trade Racaeivables, Cash
& Bank Balanees and Other Agzabs of the Company, nof coverad elaawhare shove

Thursday, 06,08 2024 from 1700 AM o 0230 P
Fridiay, &4.05.2024 balore 0500 PM

Friday, 10:05.2024 1o Friday, 31062024 -

1700 Ak 1o D500 Pid

hionday, 03.06.2034 before 0500 P

B

B2

B3

Dale and Time of Auckan
Lagt Date Tor Submissian of EQI

Fhysical lnspection Dale and Time
Lagt Dale for Submission of EMD

. E-Auction will be canducted on “AS 15 WHERE 57, "AS IS WHAT 157, “WHATEVER THERE 157 and
“AND ND RECOURZE BAsIE™ through approved serice provider AVS E-procurement Technolages
Limibied {duction Tiger

< Imarested Applicanls may retar fo the Complate E-Auction Process document cantaining detals of he
Assale, enling e-auction Bid Form, Dedaraon ard Undartsking Foem, Geneeal Tamne and Conditions
i E-fusctinn sale awallabie on webslls heps\ndtaiction auctioniger net Contach Me Praveen kumar
Thevar -97TFFTrE028 - 079 6813 2545551 0TR-6R 12 6R00. E-mand; pravean Bivam@aucliono, nel &
rciiauctoniges nol.

3, The Liguidator has right bo-accept or cancst or eetend or modify, lc. any terms and cordiions of
E- Auchion &t any e, He hasright o refect any of the bids withou! giving &y reasans,

4, ECliDacumanls s@mssion deading & 0500 PN ST on 24 05 2034, EMD jie, 10 % of Reserae Price)
submisson deading is 050 PN IST on 0006 2024 & E-Auction will be candurtad fom 1100 AM §|
G- PR ST on 2062024
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FINANCIAL EXPRESS

"Form No. INC-26"
[Pursuant to Rule 30 the Compankes
(Incorporation) Rules, 2014]
Adverlizemant o ba published n the newspaper
far chargecl Regishersd Oflce of e Company
from cne stale ta enother.

Befors the Central Government
Morthern Region
In the matter af sub-secbon (4] ol Seckan 13 of
Compames Act, 2003 and elause (&) of subi-nle (5 of
rule 30 of the Coorganies (Incaparaban) Rules, 2014
AND
In-the mathar af

Interstellar Testing Centre
Private Limited
neving &= registarad offica &t 86, Industrial Area
Phase-1, Panchkula, Haryana, India, 134108,
_..Petitionar
Notice i5 Freraby glven bo the [;ﬁnera Pk thal
the company p.rl:m-se-s i maka application to the
Cantral Government under section 13 of the
Companies: Act. 2013 =aeking confirmation of
alleraficn al the Mamarandum of hesacelion of lha
Company in terms of the specal resplufon passed
al the Ealra ardinary gareral mealing held oo
Tuesgday, 23rd April, 2024 o enable the company
fo changa ils Ragislered Offica from "State of
Haryana® o “National capital Territory of Delhi™
ANy personwhose interest s ikely o be affeciad by
the propeesed change of he registerad offics of the
CoHTIRany may deiver eithes on the MCA-21 portal
(wwrwimea.gawin by filing investor complaini
form ar causa tabe delivenad ar send by registersd
pioesd al histhar abjoclions suppanad by an afidayil
giating e natune af hisher ntereat and graunds of
oppatilion to the Regional Dérector at B-2 Wing,
Ind floar, P, Deendayal Antyodaya Bhawan,
Ind fioor, CGO Complex, Mew Deldhd - 1910003,
within fourteen days of the date of publication of
this niodics with 3 copy ba1he appicand company &
s mefistened office at ke address mertiones
below: @ BE, Endustrial Ares Phase-1,
Panchkula, Haryana, India, 134504
For and an behalf af the Applcand

Interstedlar Testing Cenire Private Limited
Antaryaml Mayak
Dhrechor

DiN: 07232463

Diabe : May 049, 2024
Phaca: Panchkula Hargana

Form No. INC-26
[Pursuant to Rule 30 of the Companies
lincorporation) Rules, 2014]
Aahverlisemant i be pubdished n the newspapar
for change of registerad office of the comparry
frivm e Sake b0 arv b
BEFDRE THE CENTRAL GOVERNMENT (REGIONAL
DIRECTOR HORTHERN REGIDN, DELHI
in thé matier of sub-dection 4 of section 13
od the Companies Act 2013 and clauss (a) af
sub-saction (5) of Bule 30 of the Comparees
{Incomparnation) Rules 204

I fhe maser of KENERGIE INUDUSTRIES
PRIVATE LIMITED {formedy known &z Kend
Chemicals Private . Limited) (CIN - U242 8HR
24PTCEGE1T1) having s Registered Office al

Vo

Aradiy,
A g hotsas

NORTHERN RAILWAY
(E-Auction Notice)

ar.Divisional Commercial Manager s, Northem Raitway Delhi Division invites bids through e-Auchion through
IREPS (hitp: fireps. gov.in) for tha allotmeant of under mention contracts at following Railway stations/locations:

E-Catalogue No

e

Date & Tirne r.uf biddmg

P T —

Parking 08-2024 24.05.2024 at

Rallway StatmnsianatmnrJLnﬂ;

T W e P L

Faridabad 1Ear]' fi:DE-j Fdndahad (Eycla!ﬂmnmr] FDB,
Sahibabad (SBB), KKDE 15t Entry, KKDE 2Znd Entry, KLIN (375

12.00 Hrs
' Sq.Mirs.) = Total 6 Sites
Parking 09-2024 Q?igﬁdgﬁﬁfsﬂl Madipur (PRS), Panipat 2nd Entry (380 Sq.Mts.), Budhlada

(BLZ). Bareta (BRZ), KKDE Site 1, KKDE Site 2 =

Total 6 Sites

Website pariculars where complete
details of E-Auction can be sean

https:liireps.gov.in/

Moduls
-Payment of One Timea Registration Fee
=Current Acocountin State Bank of India

=Lien Marking of Funds
- Updation of Turnover Details

page.

All contractors who intend to participate in the e-auctions conducted through E-Auction Leasing
module of IREPS should fulfil following mandatory requirements before they can submit their bids:
- Registration on IREPS for E-Auction Leasing Madule -Active IREPS User Account for E-Auction Leasing

= Integration of 3Bl Bank Account with IREPS Account

- Contractors who do not have IREPS account for any module of IREPS can submit their onling request for
registration by clicking on Mew Vendors / Contractors (E-Tender/E-Auction Leasing) link on IREFS Home

Railway Authority fo contact, in
case of any guery

Divisional Railway Manager's Office, Commercial Branch, State

Entry Road, New Defhi 110055

Email:pkg. delhidivision@gmail.com Tel: 011-23743084

Mo, 23ACI393E-Auction2022 Dated: 09.05.2024

Serving Customers With A Smiile

Form No, INC-26
[Pursuant to Rule 30 of the Companles
(inconporation) Rubes, 2014]
Acvartisamanl to be publshed in the newspapes
for change of registensd office of the company
frdwm cine shade 1o ancdhar
Before the Central Government
Regional Directar, Marthern Reglon
B-2'Wing, 2 Ficdr, Parvavaran Blsraan,
CG0 Complien. Mew Drefhe - 110003
i B matter of sub sechan (4) of sechion 13 of
Companas &6l 2013 and clause Ca) ol sub nile 45¢ ol
il 30-of the Compasias (Incorpocation Suas, 2014
AND
i lhe matter of Himbus Adcom Private
Limited havng is regstered office at S84,
2" Floar; Gury Ram Das Nagar Gali No.g,
Laxmi Magar. Defhi 110002

GEotR, Mowit-Fuins, Seancll, unguame | | T Petitioner RLM- M Arun Komar Singh 9506011777, CLW-Vartul Panit - 327074548, RAM- Mr. Pasksf Singh Chaudiary TOB1628133, CAM - Jameshwar Prasad, S817778324 ;'EF%_‘?E- Patel Purl Kanker khera Meerut- - iff%fi::t: . Kashampur Pargana Meerut-250001
o PEIE i e LA
Nokics i hereby oien 10, General Public that the | | 112Uce s haroby ghven o the General Pubic hat e NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF e
coPany proposs to ek e applcalice 1t | | onny ey i (e, picitn X oo FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) Ajc No. UP/KNPIMRUT/AD00000503 163 305 +uft:::;|
EE"'!;'I' %’:;ﬁ;“u"r'ﬂ ﬂ?ﬁhﬁ“f‘alg;‘fhrﬂ%ﬁlrﬁ:; Gompanies. Act 2013 seekng confimation al In respect of loans availed by below mentioned borrowers | guarantors through HINDUJA HOUSING FINANCE Lash A';in:'::; mﬂ“ﬂﬂa“m“ + Legal Charges
Gt 2018 eakir Coiiating i siseagon o é;f’fj‘;’l‘r ‘“IE:';f:;:‘;i}“{;ﬁ'&"é;';?mé‘;fﬂ"ﬂ;;‘:;; = LIMITED, which have bacome NPA with below mentioned balance outstanding on dates mentioned below. We have - g W e
Memarandum of Azsocizson of he company i | | aihe Exira Ordinery Genera Mesting el on 26 already Issued detafled Demand Motice dated as mentioned below Under Sac. 13(2) of Securitization and] 17 g'}fr‘;“’]sﬂm‘f'ﬁ”ﬁ”gﬂ;d“ﬁf 535;::? g_ﬂl'; i zm;"']gz i !{":““"‘:‘“ Vihar, Garh Road, Medical
Enﬂs;ﬂ:emﬁﬁ?;ﬁﬁﬂu ;&Eﬁ zrilﬂﬁrd;t"ﬂ :’épréll.tfggl}? ;ﬁf-ﬂé%?ﬁﬂ-ﬂﬁﬁﬁ Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post/ Speed Post/ Lizé-ml-ﬂﬁ?]?&' arm: ~oad [nena Medica " - ana, Meerut-250004
caporala offics of the Company ot 401, UDB | | UNarPradagh® " Courierwith acknowledge due to you which has been retumed undefivered { acknowledgment not received, We have Ms. Anubha, 142/A, Kaliya Garhi, Gart Road ';“"‘E”; “Lé?t“"d'”ﬂ
Tower, 5859, Bapu Nagar, Tork Road. Jaigur | - | Any person whose inlerest s ikely to e aflecled by indicated our intention of taking possession of securities owned on one of you as per Sec. 13{4) of the Actin case of Masrulo5000d %43, e i
%a_:{ et gl i Egﬁgﬁﬂﬁ:;m:rm;:iﬁ&fﬁﬂfﬁ “Fm"‘; your facilure to pay the amount mentioned below within 60 days. In the event of your not discharging liability as set out Ac T UPTRNPIMRUTIAG00000206 & 1'::?_':“2?“:""2'55‘
“State of Rajasthan”. : W MEA qouin) by filryg ivvestor compdaint Toem herein above the Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI UPKNPIMRUTIADO0000743 galLiiarges
ﬁl*;:?;.?;“;;';‘aﬁ'ff*’,‘:-';i;ﬂ':.‘;‘;‘,";ﬁﬁ:fﬁ‘mé; gi’tﬁiﬁe‘;ﬂ r;ﬂﬁ’;ﬂ EEFﬂ ﬂhﬁh'f@;&ﬁ ﬂﬂ;:: Act and white publishing the possassion notice / auction notice, electronically or otherwise, as required under the Loan Accounts have been classified
portal ;m;;n mca-ggnvln:n by jl'illlnu Iwm,?,j' stating [he naturg :[t‘aﬂ':rerrmrllarf!;islan& F-TNE al SARFAESI Act, the Bank/ Secured Creditor may also publish your photograph. Details are hereunder:- as a NPA on 6-3-2024
It Tarm or cause o be delivered or se DI]FI:GHHE W Ihe I:-gl:l'li| ragjor, Morinern ' . H ' 5 J e -
by ragistered post of hisher shiechons suppored Regon ol the addess, B-2 Wing, 2% Fioor 5. Mame of Borrowers! Co-Borrowers/ Demand Notice D_ﬂ?_? Details of Secured 13 m;ﬁmﬁiﬂﬁi %‘arr!‘;al;arm]::;t-ggmﬂgtl DEW;&,EI;DFH ;gi?ﬁ“mm Colony, Partapur: Mosrut
i S e ok Lot o || P Shaven G0 Comp e o Guorantors Daleof NPA | Amount Outstanding Assets psGEIaY) e
Eng gnau DPPOENan oAl LAraciner, L] i ¥ f } m
Morfem Region al the Address B-2 Wing, 27 publication ol $his nofice with a bopy bo the applicani 1 |Mr.Anees, Mrs. Sahida & Mr. Kasim, AllAt: | Demand Motice Dated | A West Facing Part Of A House Nagar Alc No, DL/NCU/GHALNADODD0Z013 & 7 10.28.230)- as on
floor, Pt. Deendayal Antyodaya Bhawan, CGO Company at ifs registered office at the address : i ' SOnnT . ; CO/CPC/CPOF/ADDDDDZESE AR
Comphes, H_m_uﬁnl- 1%u_fr'31."w_m.m 21 days of | | mantonad below: 584, 2 Flooe, Gury Ram Ds 358 Tara Puri Khushal Nagar, Meerut 250002 23/3/2024 EI-::‘ S,"I}“E gﬂhﬁﬁ;::fm:: Sgi Uit Aocorit e Sen E sl 10-3-2024 + interest
s miematorta et | |Newhiietonivninine Ao PIOPRUTAOWRog4 | Amount Oustanding | Faide. F 149 54 Contns O 35 PR on 32004 sl Cges
For KENERGIE INUDUSTRIES PRIVATE LIMITED Sdi- ' 30,50 Y Part OF Houss Of Farakh, West .| | 21, Girdharl Nagar Bulandshahar-203001 28/2/2024 Colony Village Mau Kheda Tehsil &
ANKUR SACHDEVA v, SAndeep Kumar Prasad * Legal Charges ' f At ing | District Bulandshahar-203004
Cate 06052024 DIRECTOR Date 14 05,2024 {Director) 28,75 Fif Rasta 16 Feat Wida, North- 15.19 At No. DUNCUIGHALIAO0000935 & Amount Dutstanding
Place | Gurugram DiN: 00253924 Place : Delhi DM G32223092 Fi! Houze OFf Mohammad Usman, South - COCPCICPORIADNNNGITED 4 T.95,092- a5 on
15.19F ) Rasta 30 Feat Wide Loan Accounts have bean clissifiad 10-3-2024 + interast
2 |Mr. Anil Kumar & Mrs. Sunita, both at; B- | Demand Motice Dated | Flat No. 320 Third Floor Khasra No. 46 as @ NPA on 6-3-2024 + Legal Charges
m H EH“ HHUSING HHAHEE LlMlTEn 421, Sainik Vihar Sardhana Road Meerul, 261312024 Bharat Kutir, Shree Dham Apartment | 20 | Mr. Mohin & Mrs. Shahnaz, both at: Piot No. | Demand Notice Dated [ Plot No. 103/2, Khasra No. 129, Near
: u.| |1|u|1|r!|| I,-E|||:r|_ h._-..dr.l_ L|_|il 1 1_,._=-r| Wihar, He.ﬂ EI._-||'|| 11|||]f|| Kanker Khera Meerut-250001 Amount ﬂul_glangﬂng Rﬂhta Rm. Near Sai Udhlﬁ. PHEEH’-E & 1;'3-.'2. Khasra Mo, 129, Mear ﬁ.QEhH MEIE-luﬂ I-HE.I'E‘]E. .ﬂ;qs.ha HE!H{I "ul'lllaga Fﬂlﬂ:hl.]“ﬂl.'ltlr
B - , Alc No. UPIKNPIMRUTIAD00000942 T 21,00,042- as on District Meerut Vitaga Fatehullapur Meerut-250002 Amount Outstanding | Meerut-250002
~ I = - Loan Accounts have been classified 10-03-2024 + interest Ale Mo, DLMTG/MTNG/ADDDDB01ET T 12,54.607- as on
Contact Address: Building No. 7, rran:a-WH 11?:_:;: y Genter Buaor Lok, Vussnt Ve as a NPA on 06-03-2024 + Legal Charges & COICPCICPOFIADI0002134 10-3-2024 * interest
msﬁslm .E H |Hm PROPERTY) 3 | Mr. Ashok Sharma & Mrs. Mona Rani, hl:l-ll'l Cemand Motice Dated House Old No. 1158 & New No. 1237, Lo & ELMTEtWIL;‘uTﬂUUDEE{M%ﬂ d + LEHBL Ehm
(As per Appendix IV read with rule 8{1) of the Security Intsrest Enforcement Rules, 2002] ak: 2C, 254, Madhav Puram Meent-250002 26132024 Mohalla Indra Nagar, Meerut-250002 A Rt
Whereas, the undersigned being the Authorized Ofcer of the Heso Bowsing Finance Linited, under Amount Outstandin ; - - =
the SEI!.ZLri"IiJ-'.I:II'I::'Il'lﬂaHI}lJul'rSlr-.llﬂ.llJ!I ol Financal Assets and Enforcement of Sacuily Infarasl Acl, Alc No. UP/KNPIMRUTIADD0001263 F 43,20 018/- a5 Q“H 21 | Mr. Mohit I'{ur_r_'lar', Khasra No 5114:.- U'“# Damand Notice Dated H‘_h asra No. 5_‘“- I"'"!laﬂe' Masauta,
2002 and in exarcise of powers conferred undar sechion 13(12) read with rule 3 of fhe Securily Loan Mcﬂur;‘t:;avﬂﬁgﬂaﬂlﬂﬂd 'IEI-H-III.'IJ.’I" el gaﬁa':'tl_? X SIEE?}ESEEIJMI Shivmandir, 28/3/2024 Sikandrabad, Shivmandir, Bulandshahar-
Intarast {Enforcement) Rules, 2002, issued a demand nalices as mentioned below calling upan the asa on LEnCS NEREr- ' Amount Dutstanding | 203202
Bomowers to repay the amaunt mentianad in tha nosice within 80 days from the date of the said natice., + Legal Charges Mrs. Sunita Sunata, Village Masaula, [ # 27 .25.695/- as on
Thie borrower, having faled o mepay he amouni, netice i herehy given ba the barower, in panicalar 4 |Mr. Gourav Goyal & Mrs. Megha Goyal. | Demand Motice Dated | House No.-345, Situated At Mohalla Indra Bulandshahar-203202, M, Sumit  Kumar, 40-3-2024 + interest
ard the public, in gereral, !zl he undersigned has taken possession of the propery descrined both at; 345, Talab Wala Area Indra Colony, 26/3/2024 Colony Muzaffarmagar-251001 Village Masauta, Bulandshahar-203202 + Lagal Charges
" v i i i E i " &
i e i s b Amount Outstanding Alc No. GHIBUL/GULIWIADD0000025 &
L ) . . COCPCICPORA000002323
The |JI:lI'I'I:l'.l|'E|E in parl_r:ular._am:l the public in ger_:ara_l. arelthEhg.- cautionad nod to -de_aal wilh tha lf';: H:;;UFM;FI:I'MHFU;&:UEEUM%E f ‘E'H'i?f as on Loan Accounts have been classified
proparty and any dealings with the property will be subjact to e charge of tha Hero Housing Finance N ACCOUMS Nave Dekn ciasal 0-3-2024 + interest a5 2 NPA on 6-3-2024
Limatad, far an amount refarmed to balow along with interest thereon and penal interest, changes, costs as a NPA on 6-3-2024 + Legal Charges o T YT v S ro—
etc. from diate menfioned balow 5 |Mr. Jitendra Sharma & Mrs. Sushma| Demand Nolice Dated | Flat Mo, 10, Jagganath Puri, Hriday .r. ares Itﬂ ), Adars agal it apnawat, Sai Temple Hapur-
TR bocrens & 14 o e s it e o - sechion 5 of Sectian 10 0 e/t n e Sharma, both at: £, Sharra Magar, Civi 261312024 Apartment Delhi Road, Tp. Nagar Meerut- | [ >2Pmewal Hapur Ghaziabac- 245101 Y
af fime available, o redeem the securad assals Line Saket Mesnut, Present Address- Flat No. | = | 250001 Ms. Santa Devi, Dmu_lana Road Adarsh | Amount Qutstanding
Loan Wame of Otdigor{sy Date of Damand Notice! Date of Possession 10, 3rd Floor Hriday Apartment Jagganath g Magar Sapnawat, Sai Temple, Hapur- € 20,51,099)- as on
Account Legal Heir(s)iLegal | Amount as per Demand Notice | (Constructivel BT MBen- 250001 : :ng-fﬂ:l;:?l.n:: ““t 245101, 10-3-2024 + interest
No. Representative(s) Physlcal) T Mr. Gopal, Adarsh Napar Sapnawat, Hapur + Legal Charges
HHFDELHOU1 | AMIT SINGH, | 26/12/2023, Rs. 13,00,3631- DE0S/2024 Ale No. UP/IKNPIMRUTIAGOD000700 + Legal Charges Ghaziabad-245101
9000001774 | SAPMADABRAL | as ondate 19012023 {Symbalic) Loan Accounts have been classified
Description of Secured Assetsimmovable Properties: A Residentia! Flat Mo, 5F-3; 3F (rear, R ANR g g AC MO IHPAMBIAOORE 368 S
. | : L - () = . . [P S
e : e : - B |Mr. Rifakat Ali & Mrs. Nargis Nargis, b Demand Notice Dated | Khasra No. 3602, Zakir Colony Meerut- CO/CPC/CPOFIAD00001942
zouthem Side Pertion) with tarrace right, |Secand Floce, LLG), coverad arsa maasuring 40 =q. yos. at: H.no. 2831, Zakis Hutﬁgn Em;ﬁ; HE:E: 26/3/2024 250002 y Loan Accounts have been classified
L 33,44 50, mirs, consisting of one badroom, ane drawngidining ropm, one kitchen, and ene talley R m M ' .l 50002 as-a NPA on 6-3-2024
biafhroam, bult an Plot N -8-80, Khasra No.350, situated af residential colony Riad Vinar Sahakari ol Amount Qutstanding _ _
Sarmiti Ltd,, Village Sacullabad Pamana and Tehsi Loni, Distt Ghaziabad, Uttar Pradesh Piat No. A- Alc No. UPIKNPIMRUTIAOD0000238 ¥ 12,15,261/- as on Z3 | Mr. Maneesh Kumar Chauhan, Mrs, Deepa | Demand Notice Dated West Rani Bagh Colony Village Alhalpur,
&0 Bounded By North: Rosd 30 FL Wida, East: Plot No. A-61, South: Plot No. A-71.West:Fiol No A Loan Accounts have been classified 10-3-2024 + interest Sikha Rajput & Mr. Kalyan Singh Singh, Al 28/3i2024 Dhampur Bijnor-246762
59 | as 3 NPA on 6-3-2024 + Legal Charges L West Of Maha Ranl Bagn Colany Vila0¢ | * Amount Outstanding
HRFNOIHOUZ2000023035 | Wuldeep Kumar | 17/102023, Rs. 27 81,3171 | 0B/05/2024 T Sariooy SaiT 2 e Namn Dovl. bo | Demand Notes Dated 1630 Varandavan Enclave Amerana itk seden bbb ¥ 20,141,936
& HHFNOIIPL22000023036 | Sharma, Ra| Ranl |  as on date 1THIN23 | (symbalic) i N R e : ) : : ; Alc No. DLIBIJ/BLIN/ADDOD0D0SS & as on 10-3-2024
e e L e e al: C-80, Varandavan Enclave Amerana 26132024 Mawana Road Maarut-250001
Description of Secured Assets/immovable Properties; Flat Mo, FF 02, H.I.G First Floor wishout Mawana Road Masrut-250001 = . COICPCICPOFIADOND02455 + interest
roal fghts feft hand front side consisting of one deawing! dining room, theee bedrooms, two todels "'ﬂ“"‘"“t tstanding Loan Accounts have been classified + Lagal Charges
ona kilchen & one baicany, covered area maassuring 750 sq. ftie, B3.67 5. mirs bailt on Plot Mo, B- Alc No. UPIKNFIMRUT/ADD0001314 5 ":W-EEE':‘ as on as a NPA on 6-3-2024
a4, SLF Ved Vinar, Village- Sadustabad, Pargana and Tehsil Loni, District Ghazsabad, Uttar Pradesh - Loan Accounts have been classified 10-3-2024 + interest ; Demand Notice Dated i i Cali
201102 Bounded As: Norih: Flat Entry/ Other Flat, East: Other Flat H1.G, South: Open Ta Sky, Wast 5 & NPA on 06-03-2024 + Legal Charges 24 Eﬁdﬂfﬂiﬁ“’ﬂ‘ ;:ﬁ ﬂ:m:gpa{hv::“mmf 28/312024 ::;u:guﬂ:gngg aliidai
Gibar's F'TI}:IE‘-':'H' 8 | Mr Vishant A ki i TP ) ] . I
_ R i . garwal & Mrs. Asha Agarwal, | Demand Nofice Dated | Plot No. 631272, Parvesh Vihar Meerut- Gular Wali Gali Meerul-250002 Amaunt Outstandin
ol b P oot ST, both at; 138, Vasundhara Colony, K-black 2613/2024 250002 el
ace; - DELHINCR Far Hero Healsing Finance Limited Shastr Nagar Mearut-250004 rr——— &lc No, UPITKNPIMRUT/ADO0DD0ETE & vl
' mou stancding COICPCICPOFADDODOD0E] as on 10-3-2024
FORM G Alc Mo, URKNPIMRUT!AQDODD0GT6 F11,94,718/- 35 on Loan Acmuﬂ;:mﬁb;uﬁ ﬂaﬂm!d + |nterest
INVITATION FOR EXPRESSION OF INTEREST FOR Loan Accounts have been classified 10-3-2024 + interast s 3 0l b= + Lngal. ﬂhﬂfm&
as a NPA on 6-3-2024 + h - -
RAGHUPATI CONSTRUCTION PRIVATE LIMITED - — Legal Charges - 25 | Mr. Daya Chand, Mr. Jagwati Chand & Mr. | Demand Nofice Dalad | A 45 Lord Budha Magar MNagla Tashi
qp.'E“f'.mF N BUSINESS OF REAL ESTATE AT TFEHI{T._H!‘HH PRADESH § |Mr. Sanjay Kumar & Mrs, Aarti Aarti, both | Demand Nolice Dated | Khasra No. 315, Ganga City Colony Yogesh Kumar, All at: 461/1, Ram Magar 28312024 Kasham Pur Meeruf-250001
[ Unstler :ITh-rrguI-ulIl:lll i1} l.lr_rl:EI.lI.i1.|[l|‘|3hI| ot thed Insobvency u.IHZI E.ulll'.r_u,l.l.'u Bn..-u_r_u af indla _a_l_'_ .. 5_1 bandir Mohalla Re'lllwé'l'g.' Road Q612024 HB]SH'-' Gram AhdUHIFI.IF Zila Meerul- SEII'HEI.'." Vall Gall Hanker Khera MEEﬂJt' T  Dutstandi
[Insalvency Resalution Process for Corporate Persons) Regulations, 201E) Meant-250001 PR ﬂulsljnﬂmg 260004 AN ﬂ;:? 3':I.II- ?5::-1 ing
| : SECLEVANERAG IS - : Ajc No. GHHPR/KAHRIADI0000013 7 25,99,969/- as on Alc No. UPIKNPIMRUT/ADD0000603 & as on 10-3-2024
i -*-:-arrqlz -..: the_t::nr:-:l"rate dakrtar ::E_,I'ILID&I C?"-i?'l.lt';lur-l rivata Limited Loan Accounts have been classified 10-1-2024 + Intarast CO/CPCICPOFIADOOODOSTT + interest
alang with PAN & CIN mr::- Lﬁ?ﬁpigmmamﬁ as a NPA on 6-3-2024 + Legal Charges Loan Accounts have been classified + Legal Charges
2. | Aeddioss of e registored offce | 79/16, Abatha Amba Gar] Kesar Garj Wandi 10 |Mr. Javed Javed & Mr, Shahid Khan, both | Demand Nolice Daied | Plot Khasra No. 288111, Shyam Nagar AEA VA Of sk
i | Meanut, Uttar Pradesh - 250002 al: 269/5, Gali No. 3, Ahmad Nagar Meenut- 281312024 Meerut-250002 26 | Mr. Raj Kumar, Mrs. Vimla & Ms. Priyanka, | Demand Notice Dated | Village Sanipura Basata Bijnor-246736
3. |URL of websita . | Mot available 250002 Amount Outstanding All at: Sanipura Basta Bijnor- 245738 28/3/2024
4. | Detaisol place whare majorily Halired kLinj, Rk F-!-':-a-‘nJ illage Roshangur Al No. UPKNPMRUTIA 0 & 7 15 86.120/- 85 on Alc No. DL/BLIBLINIADD 2 & Amount O I'Idil'lg
F fised assets A oot Dl « Ae Punjab National Bank, Mesrut ; ! 000000 a0, 12l ¢ No. 00000 utsta
S Llu;lr ﬁﬁén i el et UPIKNP/MRUTIAD00000TES & 10-3-2024 + interest COMCPCICPOFADDODDZ468 T 16,65.266/- a8 on
5. | installed capacity of mam products/ | Avallabhe nfermation will be shared upon COCPCICPOFIADMOD2263 + Legal Charges Loan Accounts have been classified 10-3-2024 + interast
sariees | recalving a request &t cirporaghupatidigrnail oom Loan Accounts have been classified ag 2 NPA on 6-3-2024 + Legal Charges
a, IlenI:'.'.' ard valies of maen productsy | Availaibde nforrmstion will b shared upon as a NPA on 6-3-2024
services soid in last financial year racoiving a rvaqum-t at cirp.raghupati@gmail.com 11 [Mrs. Monlka Monlka & Mr. Rohit Kumar, | DCemand Mofice Dated | Plat Mo, 10, Krishna Nagar Modipuram | 27 | Mr. Sarfraj, Mr. Shahnawa] Shahnawaj & | Demand Notice Dated | Hune. T08/2a, Rehmat Nagar Khalapar-6,
Value*: FY 20-21: INR 46,70,000,- both_at; H.no. Z81/5, Bharat Vihar New 2813/2024 Meerut-250110 Mrs. Maharun Nisha, All at: H.no. TOBI2A, 28372024 Muzaffarnagar-251002
FY 19-20: Nil Codony Modipuram Maarul-250110 ; ! <3, i . i
5 pesr theaudited firancsals subimitied with o P Amount Dulshmdmg Rehmai Magar Hhalapar " "nl‘LIEEf"EfI'IﬂQEI" Amount ﬂutﬁtﬂﬂ-dlﬂﬂ
Registrar of Companies Alc No. GHHPR/KITH/ADD0000037 & 7 19,10,581/- a5 on 251002 ¥ 15,81,381)- as on
T. | Humber of employees, workman | Nil {45 per the evallable informaticn) COICPCICPCOIADDOODD147 10-3-2024 + interest Ale Mo, UR/ENP/MBEUT/ADDOOO020S & 10-3-2024 + interest
B, |Further details including last availabie | Avallasie infermation will be shared upod Loan Accounts have been classified + Legal Charges f + Legal Charges
: % %) o COCPCICPOFADDDO01899 &
firancaal stalements (with schadules) | receiving 8 regques) & as a NPA on 6-3-2024 . LUPKNPIMRUT ADOODODTAE
of bw voars, Bets of creditors, ane cirp raghupatidmailcam 12 | Mr. Chand Veer & Mrs, Aruna Devi, both at: | Demand Notice Dated | MOHALLA HARSHVARDHAN COLONY Loan Accounts have been classifiad
| avallablo at AL ; | 184, Prempuri Muzaffamagar-251002 28732024 MUZAFFARMAGAR-251002 as a NPA on 6-3-2024
9. |Elgibility for resolution applicants Can ba obtadnad by sanding a request at Amount Outstanding 8 e
under section 262N af the Code cigraghupat iigmail.com JHLIIII: Hg.ﬂlﬁcppﬂérﬂp;g&ﬂ;€ggff;;#1 E 7 20.51 796/ a5 on 28 | Mr. Parveen Ehamﬂ. Pachenda Road DEIT‘LEI‘H.'J atice Dﬂlﬂk‘l Pachends Foad Ramveer Pardhan Vali
s mvailable at URL: 1= i I 1
10, | Last date far mcaipt of aiprosson | 25 May, 2004 Loan Accounts have been classified 10-3-2024 + interast ﬁiﬂ:;;ggﬁh;%wl Gali Aadarsh Colony 262024 E;:Lﬂ:"“dmh Colony Muzaffarnagar-
of Intarest as a NPA on 6-3-2024 + Legal Charges s ek N Amount Outstanding
T e o e T ST IR Ll Mrs, Meeranjana Devi, Pachends Road T 14 06.474/)- as on
T L 'I""':""E'ﬂ":‘ i "'F e, 13 | Mr, Varun Kumar & Mrs, Anu Kumar, both | Demand Notice Dated | Part Of Plot No, D-3 Khasra No, 1319 Ramveer Pardhan Vali Gail Aadarsh Colony 1ﬂ-3~2[l£4 + Intarest
| prospective resalution applicants 1 ak: H, No, 135, New Maliyana Jaswant Magar 26/3/2024 Sugar Mill Colony Pergana & Tehsil Muzatfamagar-251001
12, | Last date for submission of chjections | 08 Juna, 2024 Meenut-250002 Amount Ouistanding | Meerut Mrs. Babli Sh D Aht Hoagal Cges
fio prowisionad list 5 rs. Baol dfimd,  Leenargur
13, | Date of Issie of final k51 of | 18 hune, 2024 Alc No, UP/ENPIMEUTIA00000054% © 7,31,137- as on adharanpur-24. 763,

TR peclive resolidian :|'||:|r.m 1%
1d .ﬂ'Elhl,. of E=1n af |r|f-:|rrr.'_| fion
memorandum, evaluaton maing
and reguest for resolution plans
b prdspect pe I"“"'n"_“ll.lﬂl.l Hl:-t.-lll'.ﬂrll"':
15, | Lost date for submission of
_"'E":E|||.||J3|'I E'|EI'|5
Frocess EI'I':EI| IEtl:l-‘E.I.FEi'I'II'I
HF'III':‘L‘.II':-I"‘ of inleres
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e Carporate Offic
MNRLMA Branch: 3rd Floar, 1811, RS Tower, Mangal Pandey Nagar, Near CCS Univarsity, Meerud, Uttar Pradesh - 250004

HOLUSING FINARMLE

141112024

nf Aditya Birla Finance Limited (ABFL) for an amount as mentioned herein under and imtarast therean,

The Bosrowier's atlention is invited to the provisions of sub-secticn B of Section 130f the act, in respect of tme avaiable, Io redeom the secured assels,

BTN ADITYA BIRLA FINANCE LIMITED
S ...I Eﬂ,FlTﬂLL Registered Office : Indian Rayon Compound, Veraval, Gujarst-362 268,
' i gl Corporate Office : 107 Flear, R Teck Park Nirlon Complex, Ne. Hub Mall, Geregaon (E), Mumbal-400 063, MH.

POSSESSION NOTICE [SEE RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

Whereas the undersigned being the Authorized Officer of Aditya Birla Finance Limited (ABFL) under the Securitisation and Reconstruction of
Financial Bssets and Enforcement of Security Inferest Act, 2002 (54 of 2002} and in exercize of the poweérs conferred wnder Section 13 (12} read with
Rule 3 of the Security Interest [Endorcement) Rules, 2002 issued 2 Demand Motice dated mentioned below under Section 13(2) of the said Act calling
upon you being the borowers (names and addresses mentioned bebow) fo repay the amount menticned in the said notice and Enterest thereon
within 60 days tram the date of recespt af tha said noboa,

The Borroweers mentioned herein below having Bailed to repay the amount, notce is henety given o the Borrowers mentioned herein below and 1oithe
public i general that tha undersignad has takan SMYBOLIC POSSESSION of fha proparty described harein below in exercise of powers conferred on
him { er under Section 13(4) of the said act read with Rule 8 the Secimity Interest (Enforcement] Rues, 2002, The Borrpwers mentioned herg in below iin
partscular and the public in peraral ane hereby cautioned ot to deall with said property and any dealings wih the properly will be subsact io tha change

Form No. INC-26

{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government,
Regional Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of
NPVK IT SOLUTIONS PRIVATE LIMITED
(CIN: U62013DL2008PTC177589)
having its Registered Office at
59, NEHRU APARTMENTS, OUTER RING
ROAD, KALKAJI, New Delhi-110019

......... Applicant Company / Petitioner
NOTICE is hereby given to the General Public
that the Applicant Company proposes to
make application to the Central Government

= === . der Section 13(4) of the Companies Act,

L, Demand Notice Description of Immavable property Possession || |51 : - !
11| Mame of the Borrower(s 2013 seeking confirmation of alteration of the
L Date & Os. Amt. |Praperties Morlgaged) Diate Memorandum of Association of the Company
_ _ in terms of the special resolution passed at the
i1, M/s. Sohan Trading Co. DN Date : All The Part and Parcel of Property . e. Unit No. G-2 Extra Ordinary General Meeting held on 25th
Throwugh It's Proprietor Mohan Lal Agarwal ! &m 4 At The Ground Floor Bearing 13/63, 137631, /38 April 2024 to enable the Cgmpa_my to change
2. Mr. Mohan Lal Agarwal, & 14/38/1 Area Measurement In 23450 Sq. FtAnd | o oo lts Registered Office from "National Capital
|| s Ram Kishan Agarwal 21785 S Ms Situated At Seb Ka Bazar, Kotwrll o L ;‘:;'glzzrzs,f’f Delhi” to the "State of Uttar
3. Mr. Sohan Lal Agarwal, 71.22,96,300/- Viard, Agra <Bounded as under ;- +East | Possession) || |Any person whose interest is likely to be
o Ram Kishan Agarwal Yol Road; +West : Unit No. G- Of Sinvan Ahmad affected by the proposed change of the

&5 O . .

- Mrs, Lata Agarwal, Wz Mohan Lal Agarwal Shah; +North : Unit No. 5-3 O Rajesh Kumar And registered office of the company may deliver
: ABAGRSTS000000703044 U.022029  § Other: + South - Unit No. 6 either on  the MCA-21 portal
(www.mca.gov.in) by filing investor
&d/- | [complaint form or cause to be  delivered or
Place & Agra, Delhi Autharized Officer | |send by registered post his /her objections
Date :05.052024 ADITYA BIRLA FINANCE LIMITED | [supported by an affidavit stating the nature of

“"IMPORTANT"™

We therefore

whatsoever.

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newvwspapers or Publications.
recommend that
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

readers make

HINDUJA HOUSING FINANCE LIMITED

a: Mo, 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-e00015.

his / her interest and grounds of opposition to
the Regional Director, Northern Region,
Ministry of Corporate Affairs, B-2 Wing, 2nd
Floor, Pt. Deendayal Antyodaya Bhawan, CGO
Complex, New Delhi-110003 within fourteen
(14) days from the date of publication of this
notice with a copy to the applicant Company
at its Registered Office at the address
mentioned below:-

59, NEHRU APARTMENTS, OUTER RING

ROAD, KALKAJI, New Delhi-110019
For & on behalf of
NPVK IT SOLUTIONS PRIVATE LIMITED
Sd/-
NIKHIL KAPOOR
(DIRECTOR)
DIN : 00864055

Date : 09.05.2024
Place : New Delhi

Name of Borrowers! Co-Borrowers/ | Demand Notice Date Details of Secured
Guarantors & Date of NPA Amount Outstanding Assets !
Mrs. Regta Arora & Mr. Vijay Arora, bothat: | Derand Motice Dated | Govindpuri Kanker Khera Manglatashi

24 June, 2024

T34 July. 2024

. cpora ghupatiggmall. com

Dute: 10 May, 2024
Place: Mew Dalhi

Regn. Mo [BELIPA-O0EIP-NOLLS0 20212022/ 13788

Address: 77, Ground Flaor, Sant Nagar, East of Haikash,

Surl -

Hunwarpreat Singh

Resalution Professional

Raghupati Construction Private Limited

AFA Validity: July 17, 2024

Post (Hfice, Sant Nagar, Naw Dadhi - 1100685

Loan Accounts have been classified

10-3-2024 + interest

as a NPA an 6-3-2024 + LFBHIHJ Ehﬂrﬂgg
14 | Mr. Sandeep Kumar & Mrs. Nidhi, both at; Demand Notice Dated | H. No. 54, Ward No-1, Mohalla Devidas
88, Devi Dass, Khatauli, Muzaffarmagar- 261312024 Pargana And Tehsil Khatauli,
25120 Amn,u“t mlsmm“g Muzaf‘famagarrﬁﬂ{ﬂ
Ale No. UP/KNP/MRUT/ADO0001401 T 7,76,883/- a5 on
Loan Accounts have been classified 10-3-2024 + interast
asal P'.ﬂ on G-3-2024 + Lﬂﬂﬂ Ehﬂl’ﬂﬂl
15 |Mr. Dhamendra Kumar & Km. Privanka, | Demand Notice Dated | Khasra Mo. B4D, Situated At Gram Baral
both_at: MNear Flyover, Braj Vihar Partapur 26/3/2024 Partapur, Brij Vihar Cobony Near Flyover
Meerut-250103 Amount Outstanding | Meerut-250103
Alc No, UP/KNP/MRUTIADDO0013TE T 8,92.289/- as on
Loan Accounts have been classified 10-3-2024 + interest
as a NPA on 6-3-2024 + Legal Charges

Mrs. Nirmal Sharma, Houss Mo, 123,
Cehchand Muzaftaragar-251001

Mrs. Kamlesh Sharma, Pachenda Road
Ramvear Pardhan Vali Gab Aadarsh Colany
Muzaffarmagar-251001

Al Mo, UPENP/NRUT/ADOO0005ES &
COIMCPCICPOFIADDDOO2T 14 &
UP/ENPIMRUT/ADDODDT 503
Loan Accounts have been classified
@5 a NPA on 6-3-2024

The above mentioned Borrowers i Guarantors are advised (1) To collect the ongenal nedice from the undersigned for more and
complete details and (2) To pay the balance outstanding amount mlerest and costs elo, within 60 days from the date of notice

refarmad bo above to avoid further action under the SARFAESIACL

Dated : 09-05-2024, Place ;: Meerut

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

financialexp.epaptin

New Delhi




